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Defective Case Register from 2024-07-22 to 2024-07-22

e Advocate for Date of
SI.NO. Filing No Petioner/Caveator  |objection Defects as per S.R.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
. s . SUNPERIAKING FOR NON LG o
BLAPL/21166/2024 |SEKHAR MISHRA (22
1.Name of the deponent in affirmation para does
not tally with the affidavit and declaration
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
2 CONTC/30811/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
; D- TAPAN JYOTI 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/21505/2024 |PANI 22 1.Paragraphs in declaration not correctly furnished
in the petition
6-RECEIPT SHOWING SERV.COPY TO
4 D- AKSHAYA 2024-07- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/21396/2024 KUMAR SUBUDHI 22
1.Page 11.not legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
5 D- ALOK KUMAR 2024-07- |19-UNDERTAKING FOR NON FILING OF
ABLAPL/21310/2024 MOHAPATRA 22 TRANSLATED COPY NOT FILED
L.A.A fee and Welfare fund fee not filed.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
6 CMAPL/31067/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
7 CONTC/30888/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
8 CONTC/30818/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
9 CONTC/29877/2024 ADV 2 AG/CG/IT/CT/ETC.NOT FILED.
D- BIKRAM 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
10 ABLAPL/21417/2024 CHANDRA 2 AG/CG/IT/CT/ETC.NOT FILED.
GHADEI
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
11 ABLAPL/21519/2024 ANITA SAHOO 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
12 D- LAMBODOR 2024-07- |9-PROVISION OF LAW NOT FURNISHED ON
BLAPL/21352/2024 |ACHARI 22 TOP OF CAUSE TITLE.
1. Page no.16 not neat and legible.
13 D- Suryakanta Jena 2024-07- |6-RECEIPT SHOWING SERV.COPY TO
CRLMC/21297/2024 22 AG/CG/IT/CT/ETC.NOT FILED.

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED



javascript: window.print();

25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

.mobile Phone Numbers Of All The Signing
Advocates Not Indicated

6-RECEIPT SHOWING SERV.COPY TO

14 D- ADV 2024-07- | AG/CG/IT/CT/ETC.NOT FILED.
CONTC/30492/2024 ' 22
Pg.4 not signed by the Adv.
D- 2024-07- |0-RECEIPT SHOWING SERV.COPY TO
15 CONTC/29481/2024 ADV 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
o D- SIDHARTHA 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/21210/22024 |MISHRA 22 Synopsis and date chart not mentioned in the
Index. Paragraph not mentioned in the affidavit.
6-RECEIPT SHOWING SERV.COPY TO
AUROBINDA 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
17 D-WP(C)/30791/2024 SAHOO 2
Page 11 and 12 not neat
6-RECEIPT SHOWING SERV.COPY TO
18 ID-WP(C)/30544/2024 KSHIROD KUMAR 2023-07-1\ =5 11/ T/ETC NOT FILED,
ROUT 22
8-CAUSE TITLE NOT IN ORDER.
SARADA 10-SUBJECT CODE NOT
19 D-CMP/30516/2024 | PRASANNA 3(2)24-07- FURNISHED/INCORRECTLY MENTIONED
SARANGI Status of parties in court below not furnished. Op
not represented through
6-RECEIPT SHOWING SERV.COPY TO
20 D- ASIT KUMAR 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/21107/2024 |JENA 22
Paragraph not correctly mentioned in the affidavit.
an D SARATKUMAR  2024-07- [0l Gl e ETeNOT FILED. |
ABLAPL/21556/2024 JENA 22 : :
1-COURT FEE IS DEFICIENT.
PRABIR KUMAR [2024-07-
22 ID-WA/305512024 |p iy 22 1. Court Fee Payble to Rs12/-, Paid Rs 6/-, Rs6/-
be paid 2. AU FEE Rs.2.25/- not paid
2024-07- |0-RECEIPT SHOWING SERV.COPY TO
23 D-WP(C)/30786/2024 IDEBASIS SAHOO 2 AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/21426/2024 |[MOHANTY 22 : :
D- 2024-07- |0-RECEIPT SHOWING SERV.COPY TO
25 CONTC/30814/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- |0-RECEIPT SHOWING SERV.COPY TO
26 CONTC/30573/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
27 D- LOKANATH NAIK [2024-07- 6-RECEIPT SHOWING SERV.COPY TO
BLAPL/21484/2024 22 AG/CG/IT/CT/ETC.NOT FILED.

9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.




1. Annexure-2 not properly page marked in
index.2.Date of F.I.LR under Annexure-1 not tally
with date and events.

6-RECEIPT SHOWING SERV.COPY TO

28 D-WP(C)/30673/2024 RANJIT SAMAL 3224_07_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

D- SAMVIT 2024-07-

29 ABLAPL/21311/2024 IMOHANTY 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
30 D- SUSHANTA 2024-07- TRANSLATED COPY NOT FILED

BLAPL/21525/2024 |HARICHANDAN 22
.Provision of law not correctly furnished in the
cause title.2. Name of Petitioner no.1 in V.nama
not tally with cause title.
5-SECOND COPY OF PETITION NOT FILED.

2024-07- |6-RECEIPT SHOWING SERV.COPY TO
31 D-WP(C)/28783/2024 MUKESH PANDA 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
ANUP KUMAR 2024-07- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
32 D-WP(C)/30939/2024 PATTNAIK 22 NOT FILED.
neat copy of pg.81 and 97 be filed
6-RECEIPT SHOWING SERV.COPY TO
33 |D-WP(C)/30816/2024 RUDRANARAYAN2024-07- |\ = 1/ T/ETC NOT FILED.
PARIJA 22
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
34 D- SOUMYA RANJAN [2024-07-

BLAPL/21377/2024 MOHANTY 22 1. Synopsis and date chart not alphabetic page
marked in index.2. Paragraph no. not correctly
furnished on declaration.3. Page no.8 not neat and
legible.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

35 CONTC/30739/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
36 CONTC/29881/2024 ADV 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DR. JITENDRA 2024-07-
37 D-WP(C)/30806/2024 KUMAR LENKA 22 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
38 2]'3L APL/21306/2024 Q%%ﬁf{%&l{ 3224'07' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
1. Date of F.I.LR under Annexure-1 not tally with
index.
39 D- SATYABRATA 2024-07- |6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/21548/2024 DASH 22 AG/CG/IT/CT/ETC.NOT FILED.




11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

page nos. 9, 10 are not legible.

6-RECEIPT SHOWING SERV.COPY TO

40 D-WP(C)/30543/2024 |ASISH MISHRA 3224_07_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- |9-PROVISION OF LAW NOT FURNISHED ON
41 BLAPL21337/2024 [KIRTANDANG 5, TOP OF CAUSE TITLE.
1. Page no0.32 not neat and legible.
3-AUTHENTICATION FEE IS DEFICIENT.
CRLMC/20804/2024 |ACHARYA 22 ) :
A.fee of Rs.1.10 be paid on Anx.4.
ABLAPL/21330/2024 RAUT 22 ) :
6-RECEIPT SHOWING SERV.COPY TO
JAYADEBA 2024-07-
44 D-WP(C)/30781/2024 BEHERA 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
45  |D-WP(C)/30979/2024 ]S)‘Zl\S/IEER KUMAR 3224'07' AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
46 CONTC/30808/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
9-PROVISION OF LAW NOT FURNISHED ON
47 D- BIDYADHAR 2024-07- |TOP OF CAUSE TITLE.
BLAPL/21265/2024 [PANDA 22 11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
Signature of Jailor not furnished.Page no. 15 not
neat. 3.C. fee of Rs. 12/- ,L.A. A. fee of RS.10/-
not paid.
MAHENDRA 2024-07- . . )
48 D-WP(C)/31226/2024 KUMAR SAHOO 22 Receipt Showing Serv.copy To E.D. not Filed
ABLAPL/21320/2024 MULIA 22 ) :
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
50 CONTC/30126/2024 ADV 2 AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/21495/2024 [SAHOO 22 ) :
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
57 D- GOUTAM KUMAR (2024-07- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/21341/2024 |ACHARYA 22 NOT FILED.

Page no. 18 and 19 not neat.




6-RECEIPT SHOWING SERV.COPY TO

53 |D-WP(C)/30667/2024 RANJIT SAMAL 3324'07' AG/CG/IT/CT/ETC.NOT FILED.
. o pISVA PRAKAS 202407 £ RECEITTSHOWTNG SERVCOPY 1o
ABLAPL/21468/2024 DHAL 22 ) :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES

55 D- BISWAIJIT 2024-07- (NOT FILED.

BLAPL/21430/2024 MOHANTY 22 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
page no. 13 not neatly legible.
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO

iy D- SANJIB KUMAR  2024-07- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/21281/2024 [BHANJADEO 22 1.Authentication fee Rs. 28.05/- to be paid. 2. In
affidavit sl. no. 3 not correctly mentioned. 3. Page
nos 3,4,5 not signed by advocate
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

57 BLAPL/21258/2024 DEBASIS MISHRA 2 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

58 E'L APLA1123/2024 i%%w& 3224'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

59 CONTC/30123/2024 ADV 2 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

60 CONTC/30810/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

61  |D-WP(C)/30787/2024 E%DEEP KUMAR 3224'07' AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
7-VAKALATNAMA NOT PROPERLY

BIJAY KUMAR 2024-07- STAMPED,EXECUTED,ACCEPTED.

62 D-WP(C)/31056/2024 NAYAK 2
Deficit notarial fee of Rs.20 is payable,(ii)Logo
and deficit c.fee of Rs.7 be paid on v.nama.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

63 |D-WP(C)/30592/2024 giﬁﬁgi%YAM 3324'07' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

64  |D-WP(C)/30832/2024 gﬁfg%*m 3324'07' 17-REFERENCE CERTIFICATE NOT
FURNISHED.

RAJENDRA . . .
65 D-WP(C)/30729/2024 KUMAR 3(2)24-07- nggﬁtd showing service of copy on SC S and ME

PRADHAN




KSHIROD KUMAR

2024-07-

66 D-WP(C)/31092/2024 SAHOO 2 Receipt Showing Serv.copy To ct not Filed.
2024-07- |0-RECEIPT SHOWING SERV.COPY TO
67 D-WP(C)/30734/2024 |SAILABALA JENA 2 AG/CG/IT/CT/ETC.NOT FILED.
SUKANTA 2024-07- . .
68 D-RSA/30417/2024 KUMAR NAYAK 22 1.Deficit Court Fee of Rs 144.75 not paid
o D MRUGANKA 202407 (6 iy ETCONOT FILED,
ABLAPL/21403/2024 MAULI PATNAIK |22 : :
6-RECEIPT SHOWING SERV.COPY TO
BIRAJA 2024-07-
70 D-WP(C)/31168/2024 PRASANNA DAS 122 AG/CG/IT/CT/ETC.NOT FILED.
D- BHABANI 2024-07- |0-RECEIPT SHOWING SERV.COPY TO
71 SHANKAR AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/21332/2024 DASPARIDA 22
5-SECOND COPY OF PETITION NOT FILED.
PRASANTA 2024-07-
2 D-WP(C)/30836/2024 KUMAR NAYAK |22 1..Receipt Showing Serv.copy To Ag not Filed. 2.
.Receipt Showing Serv.copy To cg not Filed.
PRADIPTA 2024-07- |0-RECEIPT SHOWING SERV.COPY TO
73 D-WP(C)/30717/2024 KUMAR 2 AG/CG/IT/CT/ETC.NOT FILED.
PATTANAYAK
12-ASSESMENT SLIP NOT FILLED-IN
74 |D-WP(C)/30458/2024 [Samarendra Beura 3(2)24'07' PROPERLY.
Assessment slip not filed
D- 2024-07- |0-RECEIPT SHOWING SERV.COPY TO
75 CONTC/30568/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
D- AKSHAYA 2024-07-
76 20-VERNACULAR CERTIFICATE NOT
BLAPL/21487/2024 | KUMAR PANDEY |22 FURNISHED.
1. Provision of Law not correctly furnished on Top
of cause title.
n o D IAYANTAKUMAR 2024-07- (26, iy o ETCNOT FILED,
ABLAPL/21539/2024 MAJHI 22 : :
6-RECEIPT SHOWING SERV.COPY TO
DIPTIREKHA 2024-07-
78 D-WP(C)/30596/2024 NANDA 2 AG/CG/IT/CT/ETC.NOT FILED.
9 [P SIDHARTH 202407 L0l i e ETCNOT FILED.
CRLMC/21011/2024 | PRASAD DAS 22 : :
0 D ABHILASH 202407 (06, iy o ETCNOT FILED,
ABLAPL/21552/2024 MISHRA 22 : :
6-RECEIPT SHOWING SERV.COPY TO
21 D- ADV 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
CONTC/30378/2024 22
postal receipt not legible
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
82 |CRLMC/210352024 [KIRTANDANG 5,

1.Subject code not mentioned in Index.




6-RECEIPT SHOWING SERV.COPY TO

AUROBINDA 2024-07-
83 D-WP(C)/30788/2024 SAHOO 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
84 E'L APL/21390/2024 lffg%k?lfHAN 3224'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
SIDHESWAR 2024-07-
85 D-WP(C)/30825/2024 MALLIK 2 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
86 CONTC/30121/2024 ADV 2 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
87 BLAPL/21174/2004 ANIRUDHA DAS 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
23 D- SUJIT KUMAR 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/21354/2024 SAHU 22 14-NOT PROPERLY INDEXED.
SARADA . 8-CAUSE TITLE NOT IN ORDER.
89 D-CMP/30515/2024  [PRASANNA 22 Status of parties in court below not furnished. OP
SARANGI
not represented through
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
00 D- MANORANJAN  2024-07- FURNISHED/INCORRECTLY MENTIONED
BLAPL/21176/2024 [PADHI 22 According to book marked the synopsis and date
chart not furnished in the index.2.Provision of law
not correctly furnished.3.Paragraphs in the
declaration not correctly furnished in the petition.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
01 D- VIVEKANANDA  [2024-07- 10-SUBJECT CODE NOT
CRLMC/21380/2024 JENA 22 FURNISHED/INCORRECTLY MENTIONED
1.In affidavit sl. no.2 incorrectly furnished.
6-RECEIPT SHOWING SERV.COPY TO
90 D- KURESH PRASAD [2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/21140/2024 DASH 22
1.Page no.15 not legible.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
93 BLAPL/21508/2024 SANJIT MISHRA 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
UMAKANT 2024-07-
94 D-WP(C)/30834/2024 SAHOO 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
SUJAY SHANKER [2024-07-
95 D-WP(C)/30922/2024 SINGHDEO 2 STAMPED,EXECUTED,ACCEPTED.
1.Hologram of Rs/- 50/- and Legal assistant fee of
Rs10/- not paid on V,Nama
96 D-WP(C)/30936/2024 DHIRENDRA 2024-07- |3-AUTHENTICATION FEE IS DEFICIENT.
KUMAR 22




MOHAPATRA

7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

ACWFEE Of Rs.10 be paid.(ii)A Fee of Rs.7.70
be paid on anx.4

TANMAYA

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07-
97 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/21393/2024 MOHANTY 22
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
D- AKSHAYA 2024-07-
98 20-VERNACULAR CERTIFICATE NOT
BLAPL/21486/2024 | KUMAR PANDEY |22 FURNISHED.
1. Provision of Law not correctly furnished on Top
of cause title.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BHARAT BHUSAN [2024-07-
99 D-CRLA/21241/2024 ROUTRAY 2 16-PETITION/APPEAL NOT IN TIME
1. Period of Delay 23 DAYS
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
100 CONTC/29882/2024 ADV 2 AG/CG/IT/CT/ETC.NOT FILED.
o1 P SANGRAM 202407 L TICTETCNOT FILED,
BLAPL/21473/2024 |[KESHARIROUT |22 ) :
02 |2 GIRUASANKAR 202407 [LCi0 Coor n NG FILED,
CRLMC/21019/2024 NAYAK 22 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
103 D- AMIT KUMAR 2024-07- |'7-VAKALATNAMA NOT PROPERLY
CRLMC/21020/2024 NATH 22 STAMPED,EXECUTED,ACCEPTED.
hologram Rs-50.00not affixed
104 |2 SIVASANKAR  2024-07- (00 6 S R T FILED,
CRLMP/20814/2024 |CHAINI 22 : :
s 2 RAKESH KUMAR | 2024-07- (26, iy ETCNOT FILED,
CRLMP/21226/2024 ROUTRAY 22 : :
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
106 CONTC/30131/2024 ADV 2 AG/CG/IT/CT/ETC.NOT FILED.
1.Receipt Showing Serv.copy To E.D. not Filed.
107  |D-WP(C)/30688/2024 UMAKANT 2024-07- 2.The number of Enrolment and mobile number
SAHOO 22 o .
oy the advocate not indicated in vakalatnama
6-RECEIPT SHOWING SERV.COPY TO
108 D- DIPTI RANJAN 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/21178/2024 |BHOKTA 22
1.page nos.12,13 , 16 not legible.
109 |2 PRAKASH 202407 TICTETCNOT FILED,
ABLAPL/21527/2024 KUMAR MISHRA 22 : :
6-RECEIPT SHOWING SERV.COPY TO
BIRAJA 2024-07-
110 |D-WP(C)/30955/2024 PRASANNA DAS 122 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

111 [D-WP(C)/30777/2024 MANAS PATI 3(2)24_07_ Enrolment Number Not Indicated Wherever
Signature Of Such Advocate Appearing In The
Petition AND Name Of The Filing Advocate Not
In Capital Letters In The Petition
SAMARENDRA 2024-07- 7-VAKALATNAMA NOT PROPERLY
112 |D-WP(C)/30938/2024 KUMAR 2 STAMPED,EXECUTED,ACCEPTED.
MOHANTY
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
113 |D-WP(C)/30670/2024 RANJIT SAMAL 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
" D- ADV 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
RVWPET/25796/2024 22 1 PROVISION OF LAW NOT CORRECTLY
FURNISHED
s |- PRAVASHCH  2004.07- (8 L e OTRILED,
CRLMP/21407/2024 [(JENA 22 ) )
116 | D-WP(C)/30821/2024 ISJXII_II%%A NT 3(2)24-07- Receipt Showing Serv.copy To E.D. not Filed
11-NEAT,LEGIBLE ATTESTED ANNEXURES
SHIB SHANKAR [2024-07- NOT FILED.
117 |D-WP(C)/30885/2024 MOHANY 2
Page 14 not neat.
5-SECOND COPY OF PETITION NOT FILED.
MANOJ KUMAR 2024-07- |6-RECEIPT SHOWING SERV.COPY TO
18 |D-WP(C)/30649/2024 |\ \p o 22 AG/CG/IT/CT/ETC.NOT FILED.
1o P MANAS KUMAR 2024-07- f{g}%:%E/%i/TCSTI}ST\ZIEgTSEE\EgOPY 1o
BLAPL/21250/2024 |CHAND 22 ) )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20 D- ABHISEK 2024-07- I1\}(—)1%Fi:z?l"l:i;])EGIBLE ATTESTED ANNEXURES
BLAPL/21452/2024 |[MOHANTY 22 ’
1. page no.17 not neatly legible. 2.Age of the
petitioner not tally with rejection order.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
191 D- BIREN SANKAR  [2024-07- |7-VAKALATNAMA NOT PROPERLY
BLAPL/21186/2024 |TRIPATHY 22 STAMPED,EXECUTED,ACCEPTED.
Welfare fund of Rs.50/- not filed.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
122 BLAPL/21447/2024 MAHES DAS 2 AG/CG/IT/CT/ETC.NOT FILED.
123 P JUGALA KISHORE 2024-07- f{g}%:%E/%i/TCSTI}ST\ZIEgTSEE\EgOPY 1o
CRLREV/20783/2024 [PANDA 22 ) )
124 P PABITRARUMAR 2024-07- iﬁ:%%%??c%?&%ﬁ&%ﬁ%ﬁow 1o
BLAPL/21738/2024 |[NAYAK 22 ) )
125 |D-CMP/30410/2024 |SARADA 2024-07- |8-CAUSE TITLE NOT IN ORDER.
PRASANNA 22

SARANGI




Status of parties in court below not furnished, OP
not represented through

6-RECEIPT SHOWING SERV.COPY TO

D- ASHOK KUMAR  [2024-07-
126 ABLAPL/21357/2024 ROUT 2 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
D- 2024-07- |0-RECEIPT SHOWING SERV.COPY TO
127 ABLAPL/21356/2024 SASMITA SETHI 2 AG/CG/IT/CT/ETC.NOT FILED.
occupation not furnished in affidavit
128 |2 GHANASHYAM  2024-07- 0 & S e BD,
CRLMC/21008/2024 MUDULI 22 : :
129 | SATYABRATA  2024-07- 0t S OTFILED,
BLAPL/21346/2024 |PANDA 22 : :
6-RECEIPT SHOWING SERV.COPY TO
130 |D-WP(C)/30719/2024 ) IRESH KUMAR 2024-07-1\ ,06.17/CT/ETC.NOT FILED.
PANDA 22
o oo e 12 UNDERTAKING FOR NONFILING O
TRP(C)/30141/2024 |MISHRA 22
132 | SATYANARAYAN 2024-07- 0 S S L ED,
BLAPL/21425/2024 |MISHRA 4 22 : :
133 |2 BIDESHIKUMAR 2024-07- 08 0 B O FILED,
CRLREV/21028/2024 | GHADEI 22 : :
D- 2024-07- |0-RECEIPT SHOWING SERV.COPY TO
134 CMAPL/30750/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
135 E'L APL/21418/2024 /T%gé\ﬁw 3224'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
D- 2024-07- |0-RECEIPT SHOWING SERV.COPY TO
136 CONTC/30510/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/21324/2024 MULIA 22 : :
ANIL KUMAR 2024-07- |Receipt showing service of copy on SC S and ME
138  |D-WP(C)/31140/2024 BEHERA 2 not filed.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
8-CAUSE TITLE NOT IN ORDER.
D- HAREKRUSHNA [2024-07-
139 CRLMC/20999/2024 BABU 2 15-ALL PAPERS NOT PROPERLY SIGNED.
Occupation not given(ii)Pg.1 to 4 not signed by
Adv.(iii)Deponent signed as Meghanad.(iv)Age of
petnr.not furnished in C.T
D- 2024-07- |0-RECEIPT SHOWING SERV.COPY TO
140 CONTC/30865/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
141 |D- BIKRAM 2024-07- |4-AFFIDAVIT/VERIFICATION NOT PROPER.
ABLAPL/21413/2024 (CHANDRA 22 9-PROVISION OF LAW NOT FURNISHED ON

GHADEI

TOP OF CAUSE TITLE.




14-NOT PROPERLY INDEXED.

1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO

SRI SADASIVA 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
142  |D-WP(C)/30695/2024 PATRA 2
1.Rs.6/- not paid on C.T. 2.Petition not correctly
addressed to Honble Court
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
143 IgLAPL/21544/2024 ARVEETMISHRA ),
1.Page no0.9 not legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
144 D- S.SRAY (2) 2024-07- |[9-PROVISION OF LAW NOT FURNISHED ON
BLAPL/21336/2024 o 22 TOP OF CAUSE TITLE.
1. Seal and Signature of the Jail Authority not
furnished in V.nama.2.Provision of Law not
correctly furnished on Top of cause title
BLAPL/21416/2024 |PANDA 22 ) )
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
146 |D-WP(C)/30794/2024 |GIRIDHARI SINGH 2 AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/20839/2024 [DAS 22 ) )
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
148 |D-CMP/30894/2024 |AMITAV DAS 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
SRI SADASIVA 2024-07- [NOT FILED.
149 ID-WP(C)/30699/2024 [\ T o 22 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
Page 17 not legible.
BIBHU PRASAD [2024-07- |PAGE NOS.34 AND 37 NOT LEGIBLE,IN I.A
150 |D-WA/30579/2024 | ipaTHY 22 NO.5166/24 PAGE NO.2 NOT COMPLETE
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
151 CONTC/30759/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
52 |- JAYANTA KUMAR 2024.07- 5 S SR R ED,
ABLAPL/21538/2024 MAJHI 22 ) )
153  |D-WP(C)/30202/2024 NARESH 2024-07- |4-AFFIDAVIT/VERIFICATION NOT PROPER.
CHANDRA 22 10-SUBJECT CODE NOT
SAHOO FURNISHED/INCORRECTLY MENTIONED

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
14-NOT PROPERLY INDEXED.

1.Further SR shall be made after defect no.14 is
rectified. (2) Age of petnr. differs from age of




deponent. (3)Neat copy of pg.55 not filed.

6-RECEIPT SHOWING SERV.COPY TO

154 |D- DIPTI RANJAN  [2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/21182/2024 |BHOKTA 22 8-CAUSE TITLE NOT IN ORDER.
6-RECEIPT SHOWING SERV.COPY TO

155 D-WP(C)/30607/2024 7O SANTA KUMAR RO24-07-\ 0617/ 0T/ETC.NOT FILED.

ROUT 22
6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA 5024-07. [AG/CG/IT/CT/ETC.NOT FILED.

156 |D-WP(C)/31228/2024 |\ V1A R NAYAK 122
Petition not correctly addressed to Honourableble
Court
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY

157 |D-WP(C)/30692/2024 [ o1 SADASIVA - 2024-07- o1\ \ipED EXECUTED.ACCEPTED.

PATRA 22
1.Annexure-5 not paginated 2. Petition not
correctly addressed to Honble Court
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

158 E'L APL/21347/2024 PS,I{:;EIXBRATA 3224'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
3-AUTHENTICATION FEE IS DEFICIENT.
4-AFFIDAVIT/VERIFICATION NOT PROPER.

159 |- SASWATKUMAR  2024-07- (e o o1 ETCNOT FILED,

CRLMC/20803/2024 |ACHARYA 22 : -
Occupation of declorant not furnished,(ii)A.fee of
Rs,1.10 be paid on anx.4.
D. 2024.07. |6-RECEIPT SHOWING SERV.COPY TO
160 | CONTC/304862024 ADV- by AG/CG/IT/CT/ETC.NOT FILED.
D. 2024-07. |6-RECEIPT SHOWING SERV.COPY TO

161 | Bl APL/21317/2004 PRATIMA NAYAK |5 AG/CG/IT/CT/ETC.NOT FILED.
1.COURT FEE OF RS 3134.25 /- NOT PAID
2.A.FEE OF TCJ RS 1.10 /- NOT PAID DECREE

162 |D-RSA/28354/2024 Eﬁggg&m 3(2)24'07' RS 4.50 /- NOT PAID 3.A.FEE OF ACJ RS 2 /-
NOT PAID DECREE RS 4.50 /- NOT PAID
4.C.FEE PAYABLE IS LEFT BLANK
6-RECEIPT SHOWING SERV.COPY TO

SUSIL KUMAR  [2024-07-

163 |D-WP(C)/30889/2024 |5 .0 i~ AG/CG/IT/CT/ETC.NOT FILED.

D. 2024.07. |6-RECEIPT SHOWING SERV.COPY TO

164 | ONTC294802024 ADV- by AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

165 2]'3L APL/21087/2024 1(\:41?11\11\?3 KUMAR 3224'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
11-NEAT,LEGIBLE ATTESTED ANNEXURES

166 |D-WP(C)/30588/2024 |Sameer Kumar Das 3(2)24'07' NOT FILED.

page 16 not legible




6-RECEIPT SHOWING SERV.COPY TO

MANOJ KUMAR  [2024-07-
167 |D-WP(C)/30542/2024 PANDA 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
12-ASSESMENT SLIP NOT FILLED-IN
168 D- DIBYAJYOTI 2024-07- PROPERLY.
CRLMC/20937/2024 |SAHOO 22
1. Assesment slip not signed by Advocate.2. Copy
of order dated 30.09.2022 passed in CRLMC no.
2099/2016 not filed.
169 Kl-BL APL/21344/2004 S/?}II(IIJJ LANANDA 3(2)24-07- Annexure 2 not correctly marked in file.
6-RECEIPT SHOWING SERV.COPY TO
170 D- JAGABANDHU 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/21334/2024 |[SAHU 22
. Page no.13 not legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
171 |D-WP(C)/30614/2024 E&iﬁ?ﬂw 3324'07' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
D DEEPAKKU 202407 (06, iy o ETCNOT FILED,
BLAPL/21523/2024 |SAHOO 22 ) :
RASHMI KANTA  2024-07- 3-AUTHENTICATION FEE IS DEFICIENT.
173  |D-CMP/30684/2024 SAHOO 2
Authentication fees of Rs 1.10p not paid
PRAFULLA : . .
174 |D-WP(C)/30630/2024 KUMAR 3(2)24-07- nggﬁtd showing service of copy on SC S and ME
MOHAPATRA '
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.
2024-07- 29-NAME OF THE FILING ADVOCATE NOT
175 |D-WP(C)/30784/2024 MANAS PATI 2 IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
e D HIMANSHU 202407 (06, iy o T CONOT FILED,
BLAPL/21114/2024 |SEKHAR MISHRA 22 : :
- sy boavar. CRCHIT SOV SERCORY o
CONTC/30735/2024 |CHANDRA SAHU |22 : :
BICHITRA 11-NEAT,LEGIBLE ATTESTED ANNEXURES
D- 2024-07- NOT FILED.
178 | ABLAPL/21358/2024 NARAYANA 22
SATAPATHY
page nos. 8, 10 are not neat.
SUKANTA 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
179 |D-WP(C)/30868/2024 KUMAR NAYAK 2 AG/CG/IT/CT/ETC.NOT FILED.
2)
180 |D-WP(C)/30720/2024 |SURESH KUMAR [2024-07- |6-RECEIPT SHOWING SERV.COPY TO
PANDA 22 AG/CG/IT/CT/ETC.NOT FILED.




Xerox attested copy of order under Annexure-1
filed Free copy/authenticated copy there of not
filed

SARADA : . .
181  |ID-MSA/30161/2024 PRASANNA 3(2)24-07- Iéecelpt ihf?lw(ling copy on A.G. Not Filed.C.G.
SARANGI Opy not et
182 |2 JBANRANIAN - 2024-07- 08 O O FILED,
BLAPL/21449/2024 |DASH 22 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- PRAKASH 2024-07-
183 9-PROVISION OF LAW NOT FURNISHED ON
ABLAPL/21551/2024 KUMAR MISHRA 22 TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
DIPTI RANJAN 2024-07-

184 |D-WP(C)/30756/2024 BHOKTA 2 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

o o

BLAPL/21331/2024 |KUMAR DASH 22 FURNISHED/INCORRECTLY MENTIONED
Occupation not furnished
6-RECEIPT SHOWING SERV.COPY TO
186  |D-WP(C)/30749/2024 JYOTIRMAYA 2024-07- | A G/CG/IT/CT/ETC.NOT FILED.
SAHOO 22
57 D JUGALAKISHORE 2024-07- (16, iy o ETCNOT FILED,
CRLMC/20805/2024 PANDA 22 : :
6-RECEIPT SHOWING SERV.COPY TO
UMAKANT 2024-07-
188 |D-WP(C)/30837/2024 SAHOO 2 AG/CG/IT/CT/ETC.NOT FILED.
189 |2 SILABHADRA  2024-07- 0 S S OT FILED,
ABLAPL/21365/2024 |SASTRY 22 : :
19-UNDERTAKING FOR NON FILING OF
D- DEEPALI 2024-07-
190 ITRP(C)30526/2024 |MAHAPATRA 122 TRANSLATED COPY NOT FILED
D- SAMARENDRA  |2024-07- .
191 ABLAPL/21499/2024 MOHANTY 2 1. Page no.8 not neat and legible.
192 |2 BIRAJAPRASAD 2024-07- 08 i B0 r e e B,
ABLAPL/21327/2024 NANDA 22 : :
6-RECEIPT SHOWING SERV.COPY TO
KUNAL KUMAR  2024-07- AG/CG/IT/CT/ETC.NOT FILED.

193  |D-WA/30518/2024 SWAIN 2
PAGE NO. 23 AND 24 NOT NEAT AND
LEGIBLE

D- 2024-07- |0-RECEIPT SHOWING SERV.COPY TO

194 CONTC/30758/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
BIRAJA 2024-07-

195 |D-WP(C)/31131/2024 PRASANNA DAS |22 AG/CG/IT/CT/ETC.NOT FILED.

ANIL KUMAR 2024-07- |Receipt showing service of copy on SC S AND

196 |D-WP(C)/31157/2024 BEHERA 2 ME 1ot filed.

197 |D- MAHES DAS 2024-07- |6-RECEIPT SHOWING SERV.COPY TO

BLAPL/21445/2024 22 AG/CG/IT/CT/ETC.NOT FILED.




Annex.3 not marked in index.

12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT

198 |D-WP(C)/30782/2024 MANAS PATI 3324'07' NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

199 |2 ALOK KUMAR  2024-07- 08 o B O FILED,

ABLAPL/21400/2024 [PANDA 22 : :
D- 2024-07- |0-RECEIPT SHOWING SERV.COPY TO

200 CONTC/30736/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

- kAR . S UNDERTAKING FOR NON LG o

CRLMC/21313/2024 NAYAK 22
1. At page no. 3, p.s. case number incorrectly
mentioned vide annex- 2.
202 D- LIPAN KUMAR 2024-07- 4-AFFIDAVIT/VERIFICATION NOT PROPER.
ABLAPL/21345/2024 PRADHAN 22
Page no 21 not complete
203 |2 BUAYAKUMAR  2024-07- 08 i B P EIL ED,
CONTC/30778/2024 BEHERA 1 22 : :
UMAKANT 2024-07- |Receipt showing service of copy on SC S and ME

204 |D-WP(C)/30823/2024 SAHOO 2 not filed.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

205 |D-WP(C)/30690/2024 iﬁ&%ﬁUMAR 3(2)24'07'

Annexure-1 not legible and Annexure -15 not
neat, page 66 not filed
3-AUTHENTICATION FEE IS DEFICIENT.

206 |D-MATA/30798/2024 fEJIfI‘XA KUMAR 3(2’24'07' 1. AU fee RS 1.10 not paid 2.certificate in support
of good grounds not furnished, authentication fees
not paid
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07-

207 |cRLMC/21036/2004 [PANUPDASH =y o
1.Annexure number not correctly mentioned in
prayer at page no. 11. 2. authentication fee Rs.
1.10/- to be paid.

208 |- SAMARENDRA 2024-07- 0 S S R e

BLAPL/21309/2024 [MOHANTY 22 : :
D- 2024-07- |0-RECEIPT SHOWING SERV.COPY TO

209 CONTC/30496/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

210 |D-WP(C)/30618/2024 g&%ﬁﬁNDA 3224'07' AG/CG/T/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D- SUNSHINE 2024-07-

21 IRVWPET/30388/2024 ANAND SWAIN 22 AG/CGIT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
UMAKANT 2024-07-

212 |D-WP(C)/30835/2024 SAHOO 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

213 E'L APL21185/2024 gggg%;‘NJAN 3224'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07- |9-PROVISION OF LAW NOT FURNISHED ON

214 |BLAPL21440/2024 [AMIAYANAYAK 1) TOP OF CAUSE TITLE.

1. provision of law not correct. 2.Relationship and
paragraphs not reflect in declaration of affidavit. .
D- 2024-07- |0-RECEIPT SHOWING SERV.COPY TO
215 CONTR/21229/2024 2 AG/CG/IT/CT/ETC.NOT FILED.
216 [P BISWORANJAN  2024-07- 00 8 o o O FILED,
CRLMC/21300/2024 |SWAIN 22 : :
6-RECEIPT SHOWING SERV.COPY TO
BIDYALOK 2024-07-
217 |D-WP(C)/30593/2024 MOHAPATRA 2 AG/CG/IT/CT/ETC.NOT FILED.
2024-07- |0-RECEIPT SHOWING SERV.COPY TO
218  |D-WP(C)/30590/2024 / ASHOK DAS 2 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- |0-RECEIPT SHOWING SERV.COPY TO
219 CONTC/30483/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
ANAM CHARAN [2024-07- .
220 |D-RSA/30675/2024 PANDA 2 1.Period of Delay 2 days
D- BHABANI 2024-07- |0-RECEIPT SHOWING SERV.COPY TO
221 SANKAR AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/20845/2024 TRIPATHY (1) 22
ANIL KUMAR 2024-07- |Receipt showing service of copy on SC S and ME

222 |D-WP(C)/31138/2024 BEHERA 2 not filed.

UMAKANT 2024-07- |Receipt showing service of copy on SC S AND

223  |D-WP(C)/30826/2024 SAHOO 2 ME 1ot filed

4 [P BHAGABAT 202407 O ITICTETCNOT FILED,

BLAPL/21435/2024 |PRASAD RATH 22 : :
D- 2024-07- |0-RECEIPT SHOWING SERV.COPY TO

225 CONTC/30812/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

296 D- DIPAK KUMAR  2024-07- |11-NEAT,LEGIBLE ATTESTED ANNEXURES

CRLMC/21015/2024 [SAHOO 22 NOT FILED.
Neat copy of pg.9,12 to 25,29 to 49 be filed.

27 [P RABINDRANATH | 2024-07- (6, iy T ETCNOT FILED,

CRLMP/20827/2024 |PRUSTY 22 : :




6-RECEIPT SHOWING SERV.COPY TO

298 D- JAGABANDHU 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/21348/2024 |SAHU 22
1. Page no.11 not neat and legible.
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
229 | D-WP(C)/30869/2024  ASHOK DAS 2 AG/CG/IT/CT/ETC.NOT FILED.
230 |P- SUJITKUMAR - 12024-07- f{IG{E:CC}E/%i/TCSTI}ST\ZIEgTSEE\EgOPY 10
CRLMP/20861/2024 [PATTNAIK 22 ) )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
731 D- LAMBODOR 2024-07- |TOP OF CAUSE TITLE.
BLAPL/21350/2024 |ACHARI 22
. Paragraph no. not correctly furnished in the
petition.2.Provision of Law not correctly furnished
on Top of cause title.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
230 D- SUSHANTA 2024-07- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/21545/2024 KUMAR JOSHI 22 NOT FILED.
page no. 14 not neat.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
233 D- ALOK KUMAR 2024-07- |. Name of the Father of the deponent on affidavit
ABLAPL/21308/2024 MOHAPATRA 22 not tally with cause title and paragraph no. not
correctly furnished on declaration.2. Annexure-1 ,
2 not marked in Index as per petition.
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
234 | D-WP(C)/30600/2024 KAJAL SAHOO 2 AG/CG/IT/CT/ETC.NOT FILED.
b RATULLA — oaear. CRECHITSHOVING SERVCORY o
BLAPL/21171/2024 |[KUMAR KHATEJ [22 ) )
236 |- NIRA SUNDAR  12024-07- f{IG{E:CC}E/%i/TCSTI}ST\ZIEgTSEE\EgOPY 10
CONTC/29478/2024 |PANDA 22 ) )
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
237 |D-WP(C)/30671/2024 RANJIT SAMAL 2 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
238 CONTC/29876/2024 ADV 2 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
139 D- MANORANJAN 2024-07- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
BLAPL/21439/2024 |DAS 22 NOT FILED.
1.Declaration in affidavit on behalf of petn.no.2
not correct. 2. page no.13 not neatly legible.
240 |D-WP(C)/30785/2024 MANAS PATI 2024-07- |6-RECEIPT SHOWING SERV.COPY TO
22 AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE




APPEARING IN THE
PETITION/APPEAL/APPLICATION

1.Receipt showing service of copy on SC S AND

241 | D-WP(C)/30790/2024 AUROBINDA 2024-07- ME not filed.2.Date of superannuation mentioned
SAHOO 22 . »
in the petition under annex.3 not tally.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- MANORANJAN 2024-07- . . .
242 1.Subject Code incorrectly Mentioned 2.As per
BLAPL/21147/2024  [PADHI 22 book marked Synopsis and date chart not
furnished in the index.3.Attested of the Sub jailor
in V.nama not legible.
243 |P- NISHIKANT 2024-07- f{g}%:%E/%i/TCSTI}ST\ZIEgTSEE\EgOPY 10
ABLAPL/21351/2024 MISHRA 22 ) )
24 P MANAS KUMAR 2024-07- f{g}%:%E/%i/TCSTI/{ST\ZIEgTSEE\EgOPY 10
CRLMC/20801/2024 |CHAND 22 ) )
UMAKANT 2024-07- |1. Legible copy of page -19 to be filed. 2..Receipt
245 |D-WP(C)/30820/2024 SAHOO 22 Showing Serv.copy To E.D. not Filed.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
BIJAYA KUMAR  2024-07- |STAMPED,EXECUTED,ACCEPTED.
246 ID-WP(C)3110172024 | s\ yp g 22 8-CAUSE TITLE NOT IN ORDER.
Age of petnr.differs from age of deponent.
(i1)Deficit notarial fee of Rs.20 be paid.(iii)Logo
in V.nama is wanting.
3-AUTHENTICATION FEE IS DEFICIENT.
247  |D-WA/30533/2024 E%BIR KUMAR 3(2)24'07'
AU fee Rs 2.25/- not paid
» D- RAJENDRA 2024-07- 16-PETITION/APPEAL NOT IN TIME
CMAPL/30342/2024 NARAYAN ROUT |22 Period of Delay 151DAYS
ASHOK KUMAR [2024-07- Receipt showing service of copy on SC(T) not
249  |D-WP(C)/30754/2024 ROUT 2 filed.
6-RECEIPT SHOWING SERV.COPY TO
250 |D-WP(C)/30780/2024 [T.N MURTY 3(2)24-07- AG/CG/IT/CT/ETC.NOT FILED.
petitioner Nos 2 to 5 not sworn affidavit.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
251 CONTC/29874/2024 ADV 2 AG/CG/IT/CT/ETC.NOT FILED.
CONTC/30768/2024 BEHERA 1 22 ) )
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
253 CONTC/29888/2024 ADV 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-07-
254  |D-WP(C)/30743/2024 CHANDRA SAHU |22 AG/CG/IT/CT/ETC.NOT FILED.
255 |D- ADV 2024-07- |6-RECEIPT SHOWING SERV.COPY TO
RVWPET/25618/2024 22 AG/CG/IT/CT/ETC.NOT FILED.

16-PETITION/APPEAL NOT IN TIME




1. DELAY OF 45 DAYS 2. PROVISION OF
LAW NOT CORRECTLY FURNISHED

6-RECEIPT SHOWING SERV.COPY TO

D- JYOTI RANJAN 2024-07-

256 CRLMC/21245/2024 DEO 2 AG/CG/IT/CT/ETC.NOT FILED.

S DALIAN zear. CRECHITSHOVING SERVCOPY o
BLAPL/21399/2024 |BEHURAY 22 : )

6-RECEIPT SHOWING SERV.COPY TO

)sg D- BIBHUTI RANJAN 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/21326/2024 \MOHANTY 22 1.Subject Code incorrectly Mentioned 2.Code no.
wrong in index synopsis and date chart
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

259 CONTC/30815/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
260 D- PRASANNA 2024-07- |19-UNDERTAKING FOR NON FILING OF
ABLAPL/21405/2024  KUMAR MISHRA |22 TRANSLATED COPY NOT FILED
Page 11, 12 not neat.
6-RECEIPT SHOWING SERV.COPY TO
BISWANATH 2024-07-

261 | D-WP(C)/30752/2024 BEHERA 2 AG/CG/IT/CT/ETC.NOT FILED.

262 D" MRUGANKA 2024-07- f{g}%:%E/%i/TCSTI/{ST\ZIEgTSEE\EgOPY 10
ABLAPL/21408/2024 MAULI PATNAIK [22 : )

6-RECEIPT SHOWING SERV.COPY TO

23 D- SSRAY () 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/21480/2024 22 1. Provision of Law not correctly furnished on Top
of cause title.
6-RECEIPT SHOWING SERV.COPY TO
264 D- SATYA RANJAN  [2024-07- |AG/CG/AT/CT/ETC.NOT FILED.
BLAPL/21325/2024 |MULIA 22
Annexures not reflected in petition.
30-OTHER DEFECT (IF ANY)
SAURAV 2024-07-

265 [D-WP(C)/31136/2024 MOHANTY 22 Receipt showing service of copy on SC S and ME

not filed.

266 P SURYASNATA —12024-07- f{g}%:%E/%i/TCSTI/{ST\ZIEgTSEE\EgOPY 10
CRLMC/21386/2024 MOHAPATRA 22 ) )
BLAPL/21490/2024 |SAHOO 22 ) )

6-RECEIPT SHOWING SERV.COPY TO

268 D- BISWARANJAN 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/21333/2024  DALAI 22 1. Provision of Law not correctly furnished on Top
of cause title.
UMAKANT 2024-07- |Receipt showing service of copy on SC S AND

269 | D-WP(C)/30827/2024 SAHOO 2 ME not filed

6-RECEIPT SHOWING SERV.COPY TO

70 D- SUSANTA KUMAR 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/21335/2024 BARAL 22

GR Case number not mentioned in the petition
copy.




6-RECEIPT SHOWING SERV.COPY TO

D- JUGALA KISHORE [2024-07-
271 CRLMC/20806/2024 PANDA 2 AG/CG/IT/CT/ETC.NOT FILED.
272 |D-WP(C)/31227/2024 Isjg/ll_?oKﬁ NT 3(2)24-07- Receipt Showing Serv.copy To E.D. not Filed
6-RECEIPT SHOWING SERV.COPY TO
BIRAJA 2024-07-
273  |D-WP(C)/30957/2024 PRASANNA DAS 122 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
o D- BINOD KUMAR  2024-07- %%KI]EIEI;II%%ULAR CERTIFICATE NOT

ABLAPL/21459/2024 HATI 22 :

Page 10 not neat. Adv name not mentioned capital
letter in v.nama.
25 D SURESH KUMAR 2024-07- (X0 i B TC.NOT FILED,

BLAPL/21319/2024 |PANDA 22 : :
3-AUTHENTICATION FEE IS DEFICIENT.

CRLMC/21284/2024 BHANJADEO 22 : :
1.Authentication fee Rs. 17.05 /- to be paid
6-RECEIPT SHOWING SERV.COPY TO

BIRAJA 2024-07-
277 |D-WP(C)/31175/2024 PRASANNA DAS 122 AG/CG/IT/CT/ETC.NOT FILED.
s D KRUSHNA Q0407 (e o BT NOT FILED,

BLAPL/21160/2024 |CHANDRA DASH |22 ) :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

279 D- ADV 2024-07-

CONTC/30575/2024 ’ 22 1.Provisional of Law Not completely furnished
2.Code Not indicated 3.Reference certificate not
furnished and Annexure-2 not marked

250 D AMULYA RATNA. ~ 2024-07- |- FROVISON OF LAW NOT FURNISHED ON

ABLAPL/21216/2024 [PANDA 22 :

281 [P BANSHIDHAR  2024-07- 08 0 B P b ED,

CRLMC/21075/2024 |SATAPATHY 22 : :

UMAKANT 2024-07- |Receipt showing service of copy on SC S and ME
282 |D-WP(C)/30822/2024 SAHOO 2 not filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
233 D- DIBYA PRAKASH 2024-07- |STAMPED,EXECUTED,ACCEPTED.

ABLAPL/21409/2024 MISHRA 22 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

L.A.A. fee and welfare fund fee not filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

284 E'L APL/21225/2024 sﬁ\IIgIAYA KUMAR 3224'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

285 |D- AMIT KUMAR 2024-07- 3-AUTHENTICATION FEE IS DEFICIENT.

CRLMC/21289/2024 NATH 22 6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.




1. Authentication fee Rs. 2.20/- to be paid.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF

PRONOY 2024-07- TRANSLATED COPY NOT FILED

286 |D-WP(C)/30594/2024 | o paNTY 22 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
neat copy of page 15 to be filed.
6-RECEIPT SHOWING SERV.COPY TO

IAGAMOHAN  2024.07. AG/CG/IT/CT/ETC.NOT FILED.

287 |D-WP(C)/30776/2024 PATTNAIK 2
Age of the petitioner in C.T does not tally with the
affidavit.
6-RECEIPT SHOWING SERV.COPY TO

288 |D-WP(C)/30937/2024 SIXISL KUMAR 3224'07' AG/CG/T/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO

o D AMITAY 2024.07. [AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/21199/2024 |TRIPATHY 22 1.Paragraph not correctly furnished on declaration
in [LA. petition. 2. Authentication fee Rs. 10.45/- to
be paid
6-RECEIPT SHOWING SERV.COPY TO

290 D- ARUN KUMAR 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/21414/2024 BEHERA 22
1.D.C.F.of Rs.10 to be paid in V.nama.

D. 5024.07. |6-RECEIPT SHOWING SERV.COPY TO

291 CONTC/29873/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

292 IC)£{LMC 213122024 II\{/IETILR KANTA 3224'07' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY

293 D- ALOK KUMAR 2024-07- STAMPED,EXECUTED,ACCEPTED.

CRLMP/21321/2024 MOHAPATRA 22 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
H.C.B.A. Fee of Rs 50/. not paid..
6-RECEIPT SHOWING SERV.COPY TO

BIRAJA 2024-07-

294  |D-WP(C)/31180/2024 PRASANNA DAS |22 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

D. 2024-07. [AG/CG/IT/CT/ETC.NOT FILED.

295 CONTC/29875/2024 ADV. 29 7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
6-RECEIPT SHOWING SERV.COPY TO

296 |D-CRLA21262/2024 [MANOTKUMAR 028071 6y /ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

297 ID-WP(C)/30538/2024 EggiINGH CH. 3224'07' AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07-
298 CONTC/30765/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
299 ADV. 17-REFERENCE CERTIFICATE NOT
CONTC/30624/2024 22 FURNISHED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
300 |[D-WP(C)/30613/2024 ]S)I,:l\s/[EER KUMAR 3224-07- NOT FILED.
Neat copy of pg.32 ,39 be filed.
6-RECEIPT SHOWING SERV.COPY TO
SATYABRATA 2024-07-
301 |D-WP(C)/31350/2024 MOHANTY 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
302 IBLAPLR1476/2024 MAALL 2
As per index annexs. 1,2 page not marked.
BHABANI 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
303 |D-WP(C)/30625/2024 PRASAD 2 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
SUKANTA 6-RECEIPT SHOWING SERV.COPY TO
304 |D-WP(C)/30866/2024 KUMAR NAYAK 3(2)24-07- AG/CG/IT/CT/ETC.NOT FILED.
) PAGE NO. 7 NOT IN ORDER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
305 D- abitra dutta 2024-07- |TOP OF CAUSE TITLE.
BLAPL/21181/2024 [P 22 11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
Page no. 15 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AGASTI 2024-07-
306 |D-WP(C)/30748/2024 KANUNGO 2 AG/CG/IT/CT/ETC.NOT FILED.
24-LIMITATION NOT IN TIME / EXPIRED.
2024-07-
307 |D-MATA/31029/2024 TANMAY MISHRA 22 1.DELAY OF 33 DAYS 2.assessment slip not
properly tagged
6-RECEIPT SHOWING SERV.COPY TO
UMAKANT 2024-07-
308 |D-WP(C)/30838/2024 SAHOO 2 AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
309 |D-WP(C)/30591/2024 TIKERAM MEHER 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
LAXMINARAYAN [2024-07-
310 |D-WP(C)/30589/2024 RAYATSINGH 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
311 ]C)E)NTC 179920/2024 ADV. 3224_07' AGE OF THE PETITIONER MENTIONED IN
THE CAUSE TITLE DOES NOT TALLY WITH
THE SAME IN AFFIDAVIT AND PAGE NO.20
NOT NEAT
312 |D- AMIT KUMAR 2024-07- |6-RECEIPT SHOWING SERV.COPY TO
BLAPL/21078/2024 [NATH 22 AG/CG/IT/CT/ETC.NOT FILED.




9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

Page 8 not partial neat.

ANIL KUMAR 2024-07- |Receipt showing service of copy on SC S AND
313  |D-WP(C)/31144/2024 BEHERA 2 ME 1ot field.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
314 2]'3L APL/21089/2024 IS{QIJ{EOS(I){ RANIAN 3224'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
D- 2024-07- 9-PROVISION OF LAW NOT FURNISHED ON
315 ABLAPL/21338/2024 S.S.RAY (2) 2 TOP OF CAUSE TITLE.
316 |2 BIKASH KUMAR 2024-07- 08 o B r e B,
CONTC/30507/2024 MISHRA 22 : :
6-RECEIPT SHOWING SERV.COPY TO
317 D- SURYAKANTA 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/21329/2024 DWIBEDI 22
Page 9 vide annex-1 not partial neat
- o ey asar S PROVSION O LAY NOT URNIHED O
ABLAPL/21419/2024 [TRIPATHY 22 :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SIDHARTH 2024-07- |8-CAUSE TITLE NOT IN ORDER.
319 [D-WPR(C)/30921/2024 SHANKAR PADHY |22 14-NOT PROPERLY INDEXED.
I.A not correctly addressed nor page marked.
e AITKUMAR  2024-07- (08 S O FILED,
ABLAPL/21316/2024 RAUT 22 : :
31 2 PARTHA SARATHI 2024-07- 0 8 0 B e ED,
ABLAPL/21520/2024 NAYAK 22 : :
D. 5024.07. (6-RECEIPT SHOWING SERV.COPY TO
322 CONTC/30770/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
33 |2 ADYASIDHI 202407 O ITICTETCNOT FILED,
ABLAPL/21318/2024 MISHRA 22 : :
6-RECEIPT SHOWING SERV.COPY TO
D. 5024.07. 'AG/CG/IT/CT/ETC.NOT FILED.
324 ADV. 17-REFERENCE CERTIFICATE NOT
CONTC/30571/2024 22 FURNISHED.
BLAPL/21253/2024 |CHAND 22 : :
6-RECEIPT SHOWING SERV.COPY TO
326 |D-WP(C)/30793/2024 ANAM CHARAN 12024-07- ) /0 G/IT/CT/ETC.NOT FILED.
PANDA 22
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
377 D- ADV 2024-07-
CONTC/30795/2024 ’ 22 Annexure No-1 not marked in the petition and

page number not marked on index as well as in the
petition




5-SECOND COPY OF PETITION NOT FILED.

13 D- ADV 2024-07- |6-RECEIPT SHOWING SERV.COPY TO
CONTC/30762/2024 ’ 22 AG/CG/IT/CT/ETC.NOT FILED.
UMAKANT 2024-07- |Receipt showing service of copy on SC S AND
329 |D-WP(C)/30824/2024 SAHOO 2 ME not filed
DR 6-RECEIPT SHOWING SERV.COPY TO
330 [D-WP(C)/31040/2024 SIMANCHALLA 3224-07- AG/CG/IT/CT/ETC.NOT FILED.
RANJIT pg.78 and 79 are not legible
6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA 2024-07-
331 |D-WP(C)/30813/2024 KUMAR PANDEY |22 AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
332 |D-WP(C)/30870/2024 | ASHOK DAS 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
333 [D-WP(C)/30858/2024 [yt KUMAR 02407y 0 GT/CT/ETC. NOT FILED.
DASH 22
5024-07. |6-RECEIPT SHOWING SERV.COPY TO
334 |D-WP(C)/31189/2024 |SAIBRATA RATH 2 AG/CG/IT/CT/ETC.NOT FILED.
35 D ASHOK KUMAR  2024-07- (26, iy o ETCNOT FILED,
ABLAPL/21355/2024 ROUT 22 : :
336 | SACHIDANANDA 2024-07- (0 6 nr S R b e,
ABLAPL/21360/2024 [PADHEE 22 : :
7 D IBANRANIAN - 2024-07- (26, iy o ETCNOT FILED,
ABLAPL/21084/2024 [DASH 22 : :
6-RECEIPT SHOWING SERV.COPY TO
BIRAJA 2024-07-
338 |D-WP(C)/31143/2024 PRASANNA DAS |22 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRAMOD RANJAN 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
339  |D-WP(C)/31178/2024 BEHERA 2
DEFICIT A.FEE OF RS 1.10 /- TO BE PAID
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
340 D- JINYANANANDA [2024-07- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/21540/2024 PANDA 22 NOT FILED.

page 1n0.9 not neat.




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 22-07-2024 (CASES FILED BEFORE 2024)

Sl

no.

Filing Number

Case Number

Advocate for
Petioner/Caveator

Defects as per S.R.

CMAPL/647/2019

CMAPL/647/2019

SAMIR KUMAR
MISHRA

OTHERS. PROVISION
OF LAW NOT
CORRECTLY
FURNISHED

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/ICT/ETC.NOT
FILED.

RVWPET/66/2023

RVWPET/66/2023

PAMI RATH

OTHERS. PLACE IT
AFTER FILING OF
C.COPY OF
IMPUGNED ORDER






